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Central Administrative Tribunal: Prinuipal Bench

C . P. No. 1 'S i 7XS 01 T n
o. A. No. 14-7 s/ ?nnn

New Delhi this the 14th day of February,2001

Hon'ble Shri V.K. Majotra, Member (A)
Hon'ble Shri Kuldip Singh, Member (J)

1 . Shri Subodh Kumar,

S/o Shri Khajan Singh
R/o WS-456/4, Wazirpur Village,
New De 1 h"I - 1 1 0052 .

J
Villaoe A Post orfice

Shri Navin Kumaf ,

S / o Shri N a t h u Ra rn
r> / _ I I ii I 1^
n / u n . . c ,

Pandwale Kalan,

New De1h i ~1 10043.

Shri Naresh Kumar,

3/o Shri Ra1dev Raj
R/o H.No. L-10, Mohan Garden,
Rama Park Road,
New De 1 h 1 — 1 1 00.5S .

Sh r i Anil Kuma r,

S/o Shri Satya Pal,
R/o E—601, Jahangir Pur i ,
New Del h i — 1 1 00.3.3 .

Ms. Chitra Pankajaval1y,
D/o Shri Kri.shna Swami ,
R/o D—2/124, Jeew'an Pat k
Pankha Road, Uttam Nagat ,
New De1h i-1 100 5 9.

Shri Shiv Singh,

S/o Shri S.P. Singh
C/o Dr. A. K. Chopra
C—4 F / 2 6 9 , .!) a n a k p u r 1 ,
New Del h i — 1 100.5S .

— App 1 i (;arit."5

Mti vO(j« i.-M : Sanj^y Kumar)

V e r .s u .s

Shri Ajay Aggarwal,
Additional D.G. of Prisons,
Pri.son Head Quarters,

Near Lajwanti Garden Chowk,
J a n a k pi u r i ,

Shri S.K. Meena,

Supe r i n tendent of Pri.son,
Pri.son Head Quarter.s,

De1h 1 .
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3. Ms. Aruns Jwin,
R . M. 0.

Cent.r"a1 Jai i"-""
Tihar, New Delhi. . R p, s p o ri d e t'l 1". .-s

ORDER (Oral)

Shri V.K. Majotra, Member (A)

Heard the laarned counsel for the oetitioners.

J. in the Civil contempt Petition vide order dated
7.8.2000 in OA-147S/2000, the respondents were restrained
from terminating the services of the applicants till the
next date of hearing. Thereafter the interim order has
continued from time to time. It is alleged that vide
order dated 5.2.2Q01, the respondents discontinued the
services of the applicants. However, vide another letter
dated 7,2.2001, the respondents have withdrawn the order
dated 5.2.200i discontinuing the seivices oi
applicants. In view of the withdrawal of order dated

-(-.-•he learned counsel seeks and
5.2.2001 by "the respondents, tne

is all owed to w i thd raw th i s C.P.

(Kuldip Singh)
Member (J)

ti-ie C is diismissed as withdrawn. No costs,

I/LmmoX
(V.K. Majotra)
Member (A)


